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Report of the Comptroller and Auditor 

General of India [Union Government—No. 
2 (Commercial) of 1990] on Mishra Dhatu 

Nigam Limited. 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI LALIT 
VIJAY SINGH); I lay on the Table, under 
clause (1) of article 151 of the Constitution, a 
copy (in English and Hindi) of the Report of 
the Comptroller and Auditor General of India 
[Union Government—No. 2 (Commercial) of 
1990] on Mishra Dhatu Nigam Limited. 

[Placed in Library. See No. LT-1966/91] 

Statement     indicating the  results  of market 
loans floated in   August   and November, 

1990. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE AND THE 
DEPUTY MINISTER IN THE MINISTRY 
OF EXTERNAL AFFAIRS (SHRI 
DIGVIJAY SINGH): I lay on the Table a 
statement (in English and Hindi) indicating 
the results of market loans floated in August 
and November,  1990. 

[Placed in Library. See No. LT-1969/91] 

I. Report and Accounts (1989-90) of 
the Hindustan Antibiotics Limit 
ed,  Pimpri and related papers. 

II. Report and Accounts (1989 90) of 
the Indian Drugs and Pharmaceu 
ticals Limited, Gurgaon and rela 
ted  papers. — 

III. Report and Accounts (1989-90) of the 
Smith Stanistreet Pharmaceuticals 
Limited, Calcutta and reafed papers 

IV. Report and Accounts (1989-90) of the 
Bengal Immunity Limited, Calcutta 
and related papers 


